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SHRI JAISUKHLAL HATHI : In whose
confidential record do you think this should
be included ? The performance and the
work of the officer are bemng recorded by a
superior officer.

SHRI BHUPESH GUPTA : I am very
glad. This particular officer took certamn
steps and actions against Orr Dignam and
Company and then he was asked by the
present Finance Mmister to apologise and
an apology was tendered. My informa-
tion 1s that this 1s also recorded that he
did a wrong thing and 1t 15 recorded in a
particular report or Government file
with the Fiance Minister.

SHRI JAISUKHLAL HATHI : About
the information that the hon. Member
has got, well, I have no iformation about
each record of thousands of Government
officers.

-

Mope. Text BoOKS

*867. SHRI M. C. SHAH : Will the
Minister of EDUCATION be pleased
to state

(a) whether he  has
the State Governments to accept the
model text books produced under the
aegis of the Central Committee for Educa-
tional literature;

(b) f so, what has been the res-
ponse from the various State Governments?

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA) : (a) Yes,
Sir.

(b) Six State Government and Union
Territories have agreed to adapt or adopt
the textbooks for use i therr schools.
Replies from the rest of the States are
awaited.

suggested to

SHRI M. C. SHAH : As these model
text books will ensure uniformity 1 educa-
tional standards, will the hon. Minister
of Education use his good offices to per-
suade the State Governments to accept
them ? May I also know in what form
financial assistance or otherwise 1s given
to the State Governments for translating
them nto regional languages ?

SHRI M. C. CHAGLA : Regarding the
first part of the question, the whole object
of having these text books 15 to have
national uniformity so that similar text-
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books should be used by students all over
the country m different States. 1 will
certamnly do my best to persuade the other
States, other than the six, to accept the
scheme. With regard to the second,
there is no question of giving financial
assistance to text books which are printed
today. All that we are asking the States
i1s that instead of using bad text books
they should use good ones.

SHRI M. C. SHAH : May I know in
what form financial or other assistance
1s given to the State Governments for
translating these books mto regional lan-
guages ?

SHRI M. C. CHAGLA : No State
has as yet asked for financial assistance.
We have not given any thought to this
question.

SHRI ARJUN ARORA : May I know
what 1s the language n which these text
books are bemg written . . .

MR. CHAIRMAN : He said Englsh.

SHRI ARJUN ARORA : May I know
whether the advisability of writing these
text books 1n some Indian language was
considered by the Government ? Also
I want to know what 1s the scientific ter-
minology which will be used mn the trans-
lation. Will the Government advice the
States to use a common terminology ?

MR. CHAIRMAN :1 think he has
answered that question put by the other
side.

DR. M. M. S. SIDDHU : May I know
from the hon. Minister whether he has
addressed a simlar request to the body
which conducts the Indian School Certi-
ficate Examination, which 1s equivalent
to the Senior Cambridge Examination and
if so, what 1s their reaction ?

SHRI M. C. CHAGLA : No, Sir.
We have not addressed any letter to the
body which conducts the Indian School
Certificate Examination. In the old days
it was known as the Senior Cambridge
Examunation because as far as I know,
the papers are examined by the Cambridge
Umniversity and they have to use the text-
books prescribed by that University, I
believe that that 1s the scheme.
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DR. M. M. S. SIDDHU : Has it been
brought to the notice of the hon. Minister
that the text books on History, on Geo-
graphy even, are just distortions from our
point of view and the boys are forced to
read those text books ? I might say that
in one of the books, as far as the Dravides
are concerned, it is said that they are atheists.
I mean, such sort of things are there in
the books which are prescribed for the
Indian School Certificate Course. Will
the hon. Minister look into the end when
we are thinking of national integration,
how far could the policy of such bodies be
tolerated ?

SHRI M. C. CHAGLA : Of course,
no student is compled to appear for this
examination, We have got our own Se-
condary Education Board which conducts
examinations. There are a few schools
which train students for this examina-
tion. But if my hon. friend draws my atten-
tion to any text book which is objection-
able, I will certainly see what is objcc-
tionable.

SHRI M. AJMAL KHAN : I want to
know whether the scientific terms of Eng-
lish will be translated into the regional
languages or they will be kept as they
are,

MR. CHAIRMAN : The Minister said
before that there is a Committee. That
is working.

SHRI M. AJMAL KHAN : I want to
know what they are doing. Are they
'keeping the English term ‘oxygen’ as ‘oxy-
gen’ or are they translating it as ‘pran vayu’
and keeping it ?

MR. CHAIRMAN : If the case is far
‘dxygen’, they keep it. If.it is for some
other thing, they keep that.
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SHRI ABID ALI :1 want to know
whether steps will be taken to persuade

the convent schools also to adopt these
text-books ?

SHRI M. C. CHAGLA : Every school
which is affiliated to the State’s Secondary
Education Board will have to use these
text-books if they want to appear for the
Examinations held by the Secondary Edu-
cation Board. When the students appear
for examinations which are different, of
course, the State canpot compel the
schools.

SHRIMATI LALITHA (RAJAGOPA-
LAN) : Considering that science is fast
progressing and to avoid delay, will ‘g:g
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Education Ministry 1tself take up the res-
ponsibiity of publishing science  text-
books 1nto all the regional languages,
besides English and Hindi ?

SHRI M. C. CHAGLA : As I sad,
Sir, the books on biology have already
been published. They have been sent
to the States. We are expediting the
publication of other science books and
we will persuade the States to get them
translated as soon as possible.

SHRI M. C. SHAH : As these text-
books are prepared with so much of care,
will the Government see that they are con-
tinued as text-books for a good number
of years and are not changed within a
couple of years. Secondly, may I know
whether the cost of thesc books will be
such as the students from the lower income

groups can afford it ?

SHRI M. C. CHAGLA : The answer
to both the questions 1s ‘yes’. I have
already given the prices of Hindi and
Brology books and the intention 1s that
they should not be changed unless the
knowledge of science has increased to such
an extent that a new text-book is re-

quired.

ARCHITECTS AND TOWN PLANNERS
*368. SHRI I. K. GUJRAL: Will the

Mimster of EDUCATION be pleased
to state,

(a) whether Government  propose to
introduce a Bill n Parlament to

regulate the profession, education and
training of architects and town-planners
in India: and -

(b) If so, whether any representation
has been received by Government for such
an enactment ?

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA) : (a) The question
of introducing a Bill to regulate the profes-
sion of Architects is under consideration of
Government

{b) Yes, Sir.

SHRI 1. K. GUJRAL This consi-
deration has been there for a very long
time. May I ask the hon. Minster 1f the
Bill has already been drafted and if 1t 1s
Iikely to be introduced in the next Sec-
sion ?
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SHRI M C. CHAGLA No. Sir.
I agree that there has been considerable
delay. But we are faced with consider-
able difficulties also and there are many
difficulties mn setting up a Council for
Architects. One of the mam difficulties
15 that we do not have a sufficient number
of architects in our country and the civil
engineers say that tne Bill should en.brace
both the civil engineers and the architects.
And the architects say that they should
be trcated as a class apart. That 1s one of
the mam difficulties.

SHRII K. GUIRAL. It 1s somewhat sur-
pusing that m these days of enlightenment
the Education Mmistry should be under the
pressure of the civil engineers, May I ask
the hon. Mister what makes lam feel
that there are no sufhcient number of archi-
tects 1n the country, and is he not convinced
that in the fast urbanisation of the society
that 1s gomg on in this country the archi-
tects have a vital and pivotal role to play,
and unless their profession 1s regulated,
there 1s danger to the entire urban growth
of the country ?

SHRI M, C. CHAGLA : Sir, 1 entirely
agree with my hon. friend that architecture
1s a very important profession. It should
have a Council to regulate 1its ethics, 1ts
examinations and so on. But 1 assure my
hon. friend that we are fully conscious of
the necessity for this. But we have been
faced with certain difficulties and certain
problems. The matter even went up to
the Cabmet. But there are difficulties.
And I will do my best to see that this is
expedited.

SHRI I. K. GUJRAL : Unfortunately,
civil engineers seem to be very important
from the pressure pomnt of view. May I
ask the hon, Muuster if he 1s willing to
give this House an assurance that he will
not succumb to the pressure of the civil
engimeers and see to i1t that the architects
and town planners have their correct place
m society so that they can justify the role
that they are playing in society ?

SHRI M. C. CHAGLA : 1 am not usu-
ally in the habit of submitting to pressures
either by civil cngmeers or by anybody
else. So, whatever decision 1 take, I
assure my hon. friend that 1t will not be due
to any pressure,



